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INTRODUCTION

I, the Chairman of the Public Accounts Committee, as authorised by
the Committee, do present on their behalf this Hundred and Thirty-Fifth
Report on action taken by Government on the recommendations of the’
Public Accounts Committee contained in their Eighty Second Report (7th
Lok Sabha) regarding Badarpur Thermal Power Project—Stage II relating
to the Ministry of Energy (Department of Power).

2. In their 82nd Report, the Committee had suggested the setting up
of a monitoring agency consisting among others, the representatives of the
Department of Power, Central Electricity Authority, Department of Heavy
Industry/BHEL, Instrumentation Limited, Kota, Planning Commission,
Ministry of Finance and Railways to monitor progress of power projects
in the country on a continuous basis and to initiate corrective measures at
the earliest. In their reply. Government have stated .that Construction
Monitoring Directorates have been set up in the Central Electricity Autho-
rity to closely monitor the various activities of the projects.  The Com-
mittee have recommended that these Directorates should be suitably streng-
thened, if not already dome, by closely associating the representativs of
the various disciplines/departments, as spelt out earlier so that this moni-
toring mechanism may become an effective instrument to identify the con-
straints/shortcomings.

3. The Committce have also reiterated their earlier recommendation
that a high powered Committec should be appointed without delay to ex-
amine the working of DESU in all its aspects and suggest measures to put
this undertaking on a sound financial footing,

4, The Committee considered and adopted this Report at their sitting
held on 18 March, 1983, Minutes of the sitting form Part IT of the
Report.

5. For facility of reference and convenience, the recommendations and
observations of the Committee have been printed in thick type in the body
of the Report and have also been reproduced in a consolidated form in the
Appendix to the Report.

6. The Committee place on record their appreciation of the assistance
rendered to them in the matter by the Office of the Comptroller and Audi-
tor General of India.

New DELHI; SATISH AGARWAL
March 24, 1983 Chairman
Chaitra 3, 1905(8) Public Accounts Committee.

®



CHAPTER 1
REPORT

This Report of the Committee deals with the action taken by Govern-
ment on the Committee’s recommendations and/or observations contained
in their 82nd Report (Seventh Lok Sabha) on paragraph 12 of the Report
of the CZAG of India for the year 1979-80, Union Government (Civil)

relating to Badarpur Thermal Power Project Stage II.

1.2 The Committee’s 82nd Report was presented to the Lok Sabha on
1 April, 1982 and contained 25 recommendations. Action Taken Notes
have been reecived in respect of all the recommendations/observations.
The Action Taken Notes received from the Government have been broad-

ly categorised as follows:

(i) Recommendations and observations that have been accepted by
Government:
1—8, 10—20, 22, 23 and 25
(ii) Recommendations and observations which the Committee do not
desire to pursue in the light of the replies received from Gov-
ernment:

9 and 24

(iii) Recommendations and observations replies to which bave not
been accepted by the Commitfee and which require reiteration;

21

(iv) Recommendations/observations in respect of which Govern-
ment have furnished interim replies;
NIL

1.3 The Committee will now deal with the action taken by Govern-
‘ment on some of their recommendations/observations,

‘Setting up of monitoring agency for power projects (Secial No. 8, Para 1.43

1.4 Empbhasising the need for setting up a monitoring agency to moni-
tor the progress of power projects in the country on a continuous basis,
the Committee had observed:

“The Committee need hardly point out that it is proposed to add
19,666 MW. of generating capecity duririg the Sixth Five Year
‘Plan period which is by all reckoning a challenging task and
requires sustained efforts by all concerned and close monitor-
ing. The Committee, thercfore, recommend that Government
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should appoint a Monitoring Agency consisting amongst othars.
representatives of the Department of Power/Central Electri-
city Authority, Department of Heavy Industry/BHEL & ILK,
Planning Commission, Ministry of Finance and Railways to
monitor the progress of power projects in the country on 2
continuous basis and to initiate corrective measures at the ear-
liest in implementation of power projects.”

1.5 In their Action Taken Note dated 19 September, 1982 the Minis-
try of Bnergy (Department of Power) have stated:

“In order to speed up the completion of the various power projects,
various stéps have boen taken up by the Governiment. With
a view to remove bottlenecks, the monitoring of the projects
‘has been considerably stepped up.  ConsStruction monitoring
directorates have been set up in the Central Electricity Autho-
rity to closely monitor the various activities of the projects.
Coordination and review meetings are regularly held in the
C.EA. with the Projects authorities, equipment suppliets and
manufacturers, construction agencies etc. A close watch is
kept on all constraints for corrective action. CEA’s senior
officers visit project sites and take up the matter with the ap-
propriate authorities for removing the bottlenecks.  Review
meetings are also held in the Department of Power for appro-
priatc action with the State Governments as well as at the level
of the Union Government.  Meetings with the Power Minis-
ters of States are also taken by the Minister of Energy at
which the commissioning of ongoing power projects are review-
ed for faking remedial action. Quarterly review meetings are
also held by Planning Commission.

2. For improving the management at the projects level, detailed
guidelines have been issued to the State Electricity Boards in
July, 1980. These guidelites infer alia included various net-
works and formats frr keeping all the activities of the projects
under close watch.

3. For effective coordination and timely reccipt of equipments and
materidls and for availability of the required inputs from the
project authorities, a system of harmonograms has been intro-

’ duced from this year. The future commissioning programme
will be coordinated by the project authorities according to these
harmonograms.

4. A high level Committec has been set up under the Chairmanship
) ofSecrctary,Deptt.otPMtoproﬂdesystemﬂ!cMhack
’ ‘to BHEL on design improvement based on the working of 200]
: 210 MW units already in operation.
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5. Through monitoring of the projects the gestation period of the
thermal projects has come down from 70 months in the year
1974-75 to 52 months in the year 1978-79. In the Central
sector, N.T.P.C. a Public sector undertaking has been able to
achieve the commissioning of first thermal unit in a

record
period of 48 monthg at a new site.

6. Latterly, lack of smooth flow of funds to State Electricity Boards
is emerging as a major factor contributing to delay in imple-
mentation of projects. It has been repcatedly brought to the
notice of State Govts, that they should ensure liquidity of the

SEB’s and see to it that the requirement of funds for projects
is met.

7. From the abové, it would be seen that Centre is fully seized of
the problems involved in commissioning of the projects and

necessary action is being taken to see that the commissioning
of power projects is expedited.”

1.6 In their 82nd Report, the Committee had suggested the setting up of
a monitoring agency consisting, among others, the representatives of the
Department of Power, Central Electricity Authority. Department of Heavy
Industry| BHEL, Instrumentation Limited, Kota, Planning Commission,
Ministry of Finance and Railways to monitor the progress of power pro-
jects in the country on a continvous basis and to initiate corrective measu-
res at the earliest. In reply, Government have stated that a number of
steps have been taken to remove the bottlenecks and to step up the moni-
toring of the projects. Construction Monitoring Directorates are stated
to have been set up in the Centrsl Electricity Authority to closely monitor
the various activitics of the projects.  Apart from coordination and re-
view meetings with the project authorities and the suppliers/manufacturers
of equipment etc., the senior officers of the Central Electricity Authority
visit the project sifes and take up the matter with the appropriate authori-
ties for removing the bottlenecks, At the departmental level, also review
meetings are held with the State Governments and at the Union Govern-
ment level with the Power Ministers of the States. The Ministry have
further cleimed that the gestation period of the Thermal Power projects has
come down from 70 months in 1974-75 to 52 months in 1978-79.

1.7 Tuking note of the above steps taken by the Government the Com-
mitee desire that the Construction Monitoring Directorates set up in the
Central Electricity Aufbority should be suitably strengthened if not al-
ready done, by closely associating the representatives of the various disci-
plines|departments as spelt out by the Committee so that this monitoring
mechenism may become an cffective instrument to identify the constraiuts|
shottcomings so as to take immediate steps to remove them.  The Com-
mittee need hardly emphasise that the effectiveness of the monitoring agency
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no fall in the creation of additional power
city as emvisaged in the Sixth Plan,

Oumagding dues of Badarpur Thermal Power Station

1.8 Expressing concern over the mounting outstanding dues of Badar-
pur Thermal Power Station, the Committee had, in paragraph 4.23 (SL. No.
.21) observed as under;

“The Committee are concerned to learn that heavy dues were out-
standing against Delhi Electricity Supply Undertaking and
other State Electricity Boards in respect of electricity supplied
by Badarpur Thermal Power Station. The outstandings
against DESU alone amount to Rs. 34.38 crores. What is
still more disturbing is that their outstandings are on the in-
crease as is brought out by the fact ‘that against electricity
worth Rs. 4} crores being supplied every month only Rs.
2% crores are realised, The Delhi Electricity Supply Un-
dertaking have on their part stated that they are suffering a
loss of 10 paise per unit as they arc not being allowed to in-
crease their rates and further they have large  outstandings
aegainst New Delhi Municipal Committee and other public sec-
tor undertakings. The Committee are concerned at this grave
irregularity which has been allowed to continue with considera-
ble consequences for the financial health of Badarpur Power
Station. The Committee, therefore, strongly recommend to
the Central Government to appoint 3 high powered committze
to look into the working of the DESU and particularly its
finances and effective steps taken to see that the arrears are
cleared within reasonable period of time, and in no case, the
delay extends to more,than 6 months. The Committee should
be apprised of the steps taken in this regard.”

1.9 In their Action Taken Note dated 13 November, 1982 the Minis-
try of Energy (Department of Power) have stated:

“The arrears of DESU are mounting due to non-revision of tariff
of the demestic consumers since 1979, even though rates of
coal, oil and railway freight have increased consderably since
then,  Further, power requirement of Delhi cannot be met
from DESU’s own generation which necessitates purchase of
power from other sources like Badarpur, BBMB etc. The
cost of purchase of power from other sources is higher than
these charged by DESU from its consumers. Revision of tariff
rates is, therefore, under consideration of the Central Govern-

" ment,
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1.10 A number of steps have been taken to improve the transmis-
slon and distribution system of Delhi to give better consumer
service,  Several new 66/33 KV sub-stations have been built
and the transmission capacity has beecp augmented. The 33
KV cable net work has also been expanded to give morc re-
liable supply to different parts of the city. Advice of expert
téams has been obtained for strengthening the distribution sys-
tem and to improve the quality of service to the consumers.
The questions of re-structuring the set up of DESU is also
under consideration. In view of these measures already um-
dertaken, it is considered that therc is no necessity to appoint
a high-powered committee to look into the working of DESU.”

1.11. In the earlier Report, the Commitiee had expressed their concern
over the heavy dues amounting to Rs. 34.38 crores that were oststanding
against the Delhi Electricity Supply Undertaking (DESU) om accoumt of
electricity supplied to it by Badarpur Thermal Power Station. What was
still more disturbing was that these outstanding dues were on the increase.
As against electricity worth Rs. 4} crores being supplied every month,
only Rs. 2§ crores were being realised. The Committee had strongly
recommended that a High Powered Committee be appointed to look into
the working of the DESU particularly its finances, and effective steps takest
to see that the arrears were cleared within a reasonable period of time and
that in no case the delay exceded six months,

In their reply, the Ministry of Energy (Department of Power) have
stated that these arrears are mounting due to non-revision of tariff of the
domestic cousumers since 1979. The Ministry have also stated that a num~
ber of steps have been taken to improve the transmission and distribution
system of Delhi to give better consumer service. The question of restruc-
turing the set up of DESU is also stated to be wnder consideration.

1.12 The Committee are not convinced with the argument that revi-
sion of tariff of the domestic consomers will solve the problems of DESU.
The Commitice have reason to helieve that the losses being incurred by
DESU are to a large extent due to its own inefficiency resulting in among
other thingy, heavy tramsmission losses and frequent power breakdowns.
The Committee therefore reiterate their earlier recommendation that a
High Powered Committee should be appointed without delay to examine
the working of DESU in all its aspects and soggest measures to put this
undertaking on a second financial footing. The Committee wonld Hike to
be apprised of its findings together with the action taken im pursuance
thereof, within six months,
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Purchase of defective motors for cooling tower pumps

1:13 Expressing concern over the purchase of defective motors for
cooling tower pumps, the Committee had, in paragraph 5.6 (Sl. No. 23) of~
their 82nd Report (Seventh Lok Sabha) noted as under:

“The Committee note that tenders for cooling tower pumps for the
power Station were invited on 27th May 1975 M/s Bharat
Heavy Electricals Ltd. gave quotation for Rs. 18.11 lakhs
with a validity period of three months. However, the quota-
tion of the firm could not be accepted as the height of cooling
towers was not determined by that time. The tenders for cool-
ing towers were invited later and were opened on 27th Sep-
tember 1975. The result was that a revised offer of the firm
for the same cquipment for Rs. 19.44 lakhs was accepted
resulting in an extra expenditure of Rs. 1.49 lakhs (including
excise duty and sales tax). Although this extra expenditure
was incurred the motors were not delivered within the agreed
delivery period and when delivered were found to be defective.
The performance of the motors has not yet stabilised. The
Committee would like to express their concern at this situ-
ation. They would like to be informed of the reasons for the
delay in the supply of motors and for defective working and
also the action taken.” )

In their Action Taken Note dated 29 September, 1982, the Ministry of
Energy (Department of Power) have stated:

“The reasons for delay in supply of motors are attributable to late
receipt of raw tnaterial like copper and sub-assemblies like
bearings, S C. Rings and bars and frames by M/s BHEL
from ‘their sub-suppliers, a8 well as labour unrest consisting of
tool down strike during July, 1977 and another series of
strikes, slow down etc. -during December, 1977 and January,
1978 at the works of M/s BHEL, Bhopal. The delivery
period as stipulated in the order was Jume, 1978 for - first
motor and July, 1978 for second motor. This was subsequent-
1y compressed to December, 1977 by M/s, BHEL on request
from the Project. The motors were actually supplied in July,
1978 and October, 78 respectively. An amount of Rs. 1.9

lakhs has been recovered -from''M/s BHEL as liquidated
-damages for delayed supply as per terms of the contract. As
regards the defects in 'the motors, ‘M/s BHEL have fixed
magnetic wedges on the motors for reducing the noise prob-
lems to the permissible limits. However, there has not been



7

any significant improvement in this regard, M/s BHEL are
still making efforts to reduce the noise nuisance. An amount
of Rs. 1.81 lakhs has not been released to M/s BHEL pending
rectification of defects.”

1.14 In para 5.6 of the 82nd Report, the Committee had drawn atten-
tiom to the fact that' supply of two motors for ceoling fower pumps for the
Badarpur Thermal Power Station by the Bharat Heavy Electricals Ltd. was
not only delayed but these motors were found to be defective on receipt
and their performance had not stabilised. An amount of Rs. 1.9 lakhs is
stated to have been recovered from BHEL for delayed supply. The Com-
mittee however note that BHEL’s efforts to remove the defects in the
cooling tower pumps have not resulted in any significant imporvement and
an amount of Rs. 1.81 lakhs has been withhheld pending rectification of
defects. Tt is surprising that although BHEL is the premier power equip-
ment manufacturing unit in the public sector and has got vast technical
experfise at its command, it has not vet been possible for it to remove
the defects in the motors and reduce the noise nuisance, The Commiitee
trust that BHEL would intensity its efforts in this direcion and take neces-
sary action to update the technology amdior improve the manufactoring
process so that future supplies are free from any defects.



CHAPTER I

CONCLUSIONS OR RECOMMENDATIONS THAT HAVE BEEN
ACCEPTED BY GOVERNMENT

R i
Badarpur Thermal Power Station has been set up as a regional power
station in the central sector to supplement the availability of power for
meeting the growing demand in Delhi has well as other Stateg in the Nor-
thern Region, The construction of this power station started in 1967 and
the project has been implemented in three stages. Stage I comprising of
three units of 100 MW each and Stages IT and III each comprising one

unit of 210 MW,
[Point No. 1.36 (SLNo, 1)]

Action Taken

No action is called for on our part as this is a statement of fact.

[Ministry of Energy (Department of Power) O.M, No. 49/13/07/AS.
dated 29 September, 1982]

Recommendation

The Committee are concerned to note that there have been delays in
commissioning as well as heavy escalation in the cost of the various umits
of the Badarpur Thermal Power Station set up so far, Unit-I was originally
targeted for commissioning in March, 1971 but the same was commis-
sioned only in July, 1973. Similarly, Unit IT which was scheduled to be
commissioned in September, 1971 was commissioned in August, 1974 and
Unit IIT was commissioned in March, 1975 agaimst the target date of
March, 1972. The position in respect of Unit IV is still worse, as while
the unit was commissioned in December, 1978 against the target date of
December, 1977 the same could be put on commercial operation only in
March, 1980 due to the various defects and deficiencies mnoted in the
equipment supplied to the power project ang the time taken in rectifying
the same, '

[Point No. 1.37 (Sl. No. 2)]

Action Taken

No action is called for as this is a statement of fact,

[Ministry of Energy (Department of Power) O-M. No. 49/13/07/AS
dated 29 September, 1982.]
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Recommendation

The Committee note that the delays in commissioning Units 1 II & 1II
(Stage-I) were mainly due to the delay in issue of administrative and ex-
penditure sanction, defective preparation of feasibility report in respect of
sub-scil conditions, delay in the completion of civil works and shortage of
“goarce materials like steel, cement etc. The delay in completion of Unit IV
(Stage-1I) of the project was due to delays in completion of civil works,
non-sequential supply of equipment by BHEL and delay in supply of con-
trol and instrumentation equipment by M/s Instrumentation Limited, Kota.
Moreover, due to discrepancies and defects found in the Boiler and Turbo
Generator equipment, a number of modifications and repairs had to be
carried out thus consuming considerable time. The Committee feel that
these delays could have been avoided if the project authorities had been
more careful in planning the execution of works and taken steps to ensure
that the works were executed expeditiously. They would like to express
their serious concern on these delays in a vital sector like power.

{Point No. 1.38 (SL. No. 3)]-

Action Taken

The observations of the Public Accounts Committee have been noted.
Guidelines have been issued to SEBs for improving the project manage-
ment.

[Ministry of Energy (Department of Power) O.M. No. 49/13/82/07/AS
dated 29 September, 1982].

Recommendation

The Committece note that there has been heavy escalation in cost in
both Stage I and Stage-1I of the project. While the original sanctioned
cost of Stage I of the Project was Rs. 41.08 crores, the same was subse-
quently revised to Rs. 59.87 crores and the final anticipated cost is Rs. 64
crores. The escalation of cost in respect of Stage II is still more as is
evident from the fact that against the original estimated cost of Rs. 38.37
crores, the tota]l estimated expeniture is Rs. 74.76 crores i.e. an escalation
of about 100 per cent. What is more surprising is that several works
which had to be taken up subsequently were ecither not included in the
original estimate or the quantities of work had to be considerably increas-
ed, Tt has been admitted by the representative of the Ministry of Energy
(Department of Power) in evidence before the Committee that the initial
estimate was deective, the capital cost of the project itself was not accu-
rately estimated and the same was based on incomplete data. The Com-
-mittee are unhappy that the project reports were prepared on the basis
of unrealistic estimates and incomplete data. They have a fecling that in

"
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meny cases project estimates are deliberately kept low with a view to
obtaining early sanction fully realising that once the project is sanctioned
and work on the same is started; there would: be no alternative for the
“Government but to continye with the wotk in spite of escalation in the costs
of the Project. The Committee would therefors like to emphasisé the need
to prepare project reports and estimates more reslistically taking into
account all relevant data and factors so that subsequent revisions and
resultant escalations in costs could be obviated.

(Point No. 1.39) (Sl. No. 4)
Action Taken

Observations of the Public Accounts Committee have been noted for
futupe guidance. It is, however, mentioned that according to procedures
laid down by Ministry of Finance no escalation in cost during the period
of construction of the project i to be taken in the estimated cost of the
project. at the time of sanction. Omly comtingency expenditure of three
per cent i6 allowed for unforeseen items. Therefore, in case there is esca-
lation in prices of equipments and construction materials and also towards

wage increase in the cost of project, over the estimated cost of the time
sanctioning will be unavoidable.

{Ministry of Energy (Department of Power) O.M. No. 49/13/82/07/AS
dated 29 September, 1982].

Roconmmendation

What is most disturbing is that the time and cost overruns has not been
a peculiar feature m Badarpur Thermal Power Station but is a common
feature of the power projects taken in hand since independence. This is
borne out from the fact that when during evidence, the Committee desired
to know if there was a single power project—hydel or thermal—completed
since independence within the approved estimates and stipulated target
date the representative of the Department of Power fafled to cite a single
such case and admitted tha* ‘it has been our unfortunate experience that

time and cost over-runs are there on the projects’ and that order of esca-
lation had also been a high order.

[(Point No. 1.40) (SL. No. 5)]

Action Taken

This Ministry is also concerned about the time over run and cost over
run of projects Construction of a Project is a coordinated effort by eq_tgip—
ment suppliers, civil contractors and effective project magcme?t.. Sl'lp-
pege by any of the agency has serious effect in achieving commissioning
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-of the project on schedule, To achieve this coordinated effort, Construc-
tion Monitoring Cells have been created in the Central Electricity Amtho-
rity who has evolved a time frame to place orders for various auxiliary
equipment and commence various civil works. Based on these norms, the
monitoring of the projects is done in Central Electricity Authority. The
shortcomings are brought to the notice at varioug levels in order to arrest
“the delays and achieve the commissioning of the projects as per schedule.
Regular review meetings are genducted by the Central Electricity Authorily
with State Flectricity Boards, Bharat Heavy Electricals Limited, Instru-
mentation Limited, Kota and other suppliers so that inputs from project
-side and supply of equipment are ensured for achieving the targetted dates
of commissioning. Guidelines have also been issued to SEBs to improve
‘the project management system. This system of monitoring has borught
down the average gestation period of thermal projects from 60 months in
1978-79 to 54 months in 1981-82. Singrauli Unit-I as commissioned in
48 months according to schedule and Badarpur Unit-5 was commissioned
in 45 months. Efforts to reduce the average gestation period further are
continuing,

In case of hydro projects, there are a number of factors like geo-
logical ocnditions and complex civil works, which have bearing on com~
pletion of projects. Efforts are being made to reduce the construction period.
Another factor which has bearing on completion of the project according
to schedule is availability of adequate funds to meet the targetted date of
-commissioning of the projects in the State Sector. Raising of adequate
funds is purely a matter for the States to mobilise their resources, on which
“this Msnistry has no control.

So far as cost over run is concerned, present procedures laid down by
“Ministry of Finance, do not allow element of escalation to be included in
the estimated cost of the Project at the time of sanction. Only contingency
expenditure of 3 per cent is allowed for upforeseen items. 'I’lmcfore: in
case there is escalation in the prices of equipment, construction materials
‘and increase in wages, the cost of the project would naturally increase
over the estimated cost.

Ministry of Energy (Department of Power) O.M. No. 49/13/82/07/AS
dated 29 September, 1932]-

The Committee note that in none of the Five-Year Plans the tgrget
' fuffilledd. ' While the

-of achieving additiona] generating capacity has been a
wihortfall in the First Five-Year Plan was 15.4 per cent and in the second
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and third plans the same was 35.7 per cent and 33 per cent respectwely,
‘the shortfall was ashigh as 50.2 per cent in Fourth Plan. The shortfall
wag 18.4 per cent.in the Fifth Plan period. Such shortfall is continuing.
in the Sixth Plan also as is evident from the fact that during 1980-81
against a target of 2,687 MW in generating capacity only 1643 MW’
capacity wag commissioned and 180 MW rolled showing a slippage of
38.9 per cent. Even in 1981-82, against a target of 3,212 MW only’
2,300 MW is expected to be added even according to the most optimis--

tic estimates. This is a clear failure of planning process and present sys-
tem of monitoring of projects,

[(Point No 1.41) (Sl No. 6)].
Action Taken

It is true that there have been shortfalls in the achievement of targets.
of cnmusslonmg additional generating capacity during various years.
Delay in the commissioning of Power Projects occurs because of one OF
more of the fo]low\ng reasons:

(2) Delay in land acquisition, which has become slightly aggra-
vated because of Forest Conservation Act (1980). :

(b) Inadequate site investigation.

(c) Delay in finalisation of engineering specifications for the pro-
jects.

(d) Delay in placement of orders for auxiliary equspment/award:
of contracts.

(e) Delay in civil works.

(f) Shortage of key construction material.

(g) Delay in supply of equipment by various suppliers.

(h) Lack of smooth flow of funds to the SEB’s.

(i) Unhappy industrial relations,

Y

However, the Government is seized of the matter and various steps
have been taken to minimise/avoid delays. These steps and the results
that have been achieved are mc'\.uoned in the replies to the points 1.42
and 1.43.

[Ministry of Energy (Department of Power) O.M. No. 49/13/82/07/AS
dated 29 September, 1982]..

Recommendstion

The Committee have no doub; that this failure to commission power-
projects as per target date is one of the factors responsible for the
pmsent ppwer crisis, in the country which is a serious bottleneck in eco-
nomic development. According to calculations of the Deptt. of Power one
year'’s delay in commissioning 1 MW of power results in a loss of Rs.
1.78 orores to the economy. Thus the colossal loss to the country as @
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result of these slippages can well be imagined. There is a tendency om
the part of the Ministries and the executing agencies concerned to blame.
each other for such slippage. The Committee strongly feel that this state
of eaffairs should not be allowed to continue any longer and some firm
and effective measures should be taken to overcome such deficiencies.

The Committee need hardly point out that it is proposed to add
19,666 MW of generating capacity during the Sixth Five-Year Plan period
which ig by all reckoning a challenging task and requires sustained
cfforts by all concerned and close monitoring. The Committee, therefore,
recommend that Government should appoint a Monitoring Agency consist--
ing amongst others representatives of the Department of Power/Central.
Electricity Authority, Deptt. of Heavy Industry/BHEL & ILK, Plenning
Commission, Ministry of Finance and Railways to monitor the progress
of power projects in the country on a continuous basis and to initiate
corrective measures at the ecarliest in implementation of power projects.

(Points Nos. 1.42 and 1.43) (Sl. No. 57.8)

Action Taken il

In order to speed up the complction of the various power projects,.
various steps have been taken up by the Government. With a view to
remdve bottlenecks, the monitoring of the projects has been considerably-
stepped up. Construction monitoring directorates have been set up in the:
Central Electricity Authority to closely monitor the various activities of:
the projects. Coordination and review meetings are regularly held in the-
C.E.A. with the Projects authorities, equipment suppliers and manufac-
turers, construction agencies etc. A close watch is kept on all constraiats:
for corrective action. CEA’s senior officers visit project sites and take up:
the matter with the appropriate authorities for removing the bottlenecks.
Review meetings are also held in the Department of Power for appropriater
action with the State Governments as well as at the leve] of the Unionr
Government. Meetings with the Power Ministers of States are also takem™
by the Minister of Energy at which the commissioning of ongoing power"
projects arc reviewed for taking remedial action. Quarterly review mcet=-
ings are also held by Planning Commission. |

2. For improving the management at the projects level, detailed guidof-'
lines have been issued to the State Electricity Boards in July, 1980. These
guidelines inter alia included various networks and formats for kecping al¥
the activities of the projects under a close watch.

3. For effective coordination and timely receipt of equipn:nents and
materials ang for availability of the required inputs from the project autho~
tities, 2 system of harmonograms has been introduced from this yean.
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The future commissioning progratnme will be coordinated by the project
authorities according to these harmonogram.

4. A high level Committce has been set up under the Chairmanshjp of
Sec.rctary, Deptt. of Power to provide systematic feed back to BHEL on
gcmgn improvement based on the working of 200/210 MW units already
in operation.

3. Through monitoring of the projects the gestation period of the ther-
mal projects has come down from 70 months in the year 1974-75 to 52
months in the year 1978-79. In the Central sector. NTPC a Public sec-
tor vndertaking has been able to achieve the commissioning of first ther-
apal unit in q record period of 48 months at a new site.

6. Latterly, lack of smooth flow of funds to State Electricity Boards
is cmerging as a major factor contributing to delay in implementation of
projects. It has been repeatedly brought to the notice of State Govts. that

‘they should ensure liquidity of the SEB's and see to it that the Tequire-~
ament of funds for projects is met. ‘

7. From the above, it would be scen that Centre is fully seized of
the poblems involved in commissioning of the projects and necessary
action s being taken to see that the Commissioning of. power projects
i.c. expedited.
dMinistry of Energy (Department of Power) O.M. No. 49/13/82/07/AS

dated 29 September, 1982].

-

Recommendation

The Committee are concerned to note that the performance of the
Badarpur Thermal Power Station has not been satisfactory as is evident
from the fact that the plant load factory (percentage of utilisation) was
<only 33 per cent in 197B-79, 34 per cent in 1979-80 and 46 per cent
in 1980-81. Even in the case of Stage-I Unit which were commissioned
by the year 1975, the plant load factor had been only 33.62 per cent,
-43.80 per cent and 52.80 per cent, during the years 1977-78, 1978-79
and 1979-80 respectively. Thus, the plant load factor has been much less
‘than the ideal Jevel of performance fixed at 60 per cent and also the
Yevel of utilisation achieved in a number of power stations in private sec-
‘tor as well as in other States like Maharashtra and Gujarat. The Com-
‘mittee *vould like to point out that Badarpur Therma] Power Station, is
‘the first regional Thermal Power Station, set up in the Central Sector
ang since 8 number of power stations are now being set up in the Central
‘Sector, Badarpur Thermal Power Station should function as a model of
efficiency. The Committee therefore expect that the performance, of the
Badarpur . Thermal Power Station will be kept under constant watch and
-corrective measures taken to achieve utilisation level of atleast 60 per cent
fload factor,

i (Point No. 2.17) (Sl No. 10)
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Action Taken h
This Ministry fully shares the views of the Committee that Badarput
Thermal Power Station should be made model of efficiency and increase
its Plang load factor to 60 per cent. The performance of Badarpur Thermal.
Power Station is regularly reviewed by the Minister of State for Energy.
The factors which contributed to the poor performance of various units
in the past have been identificd. A number of modifications have
already been carried out and some are under implementation. All possible
efforts are being made to increase the Plant Load Factor.

[Ministry of Energy (Department of Power) O.M. No. 49/13/82/07/AS:
dated 29 September, 1982],

Recommendation

In this connection, the Committee 'would like to express their serious.
concern at the low capacity utilisation in all the thermal power stations in
the country as a whole. The Plant load factor of thermal power stations
in the country which was 56 per cent in 1976-77 has been showing a
deteriorating trend and the same declined to 45.4 per cent in 1979-80,
and 44.9 per cent between April and Novembr, 1981, - The Committee
have no doubt that if this trend of deterioration in the capacity utilisation
in the power plaats is not reversed, the country will continue to suffer from
chronic shortage of power even after adding the targetted capacity of
19,666 MW in the Sixth Plan. The Committee would like to emphasise
that a detailed methodology to maximise power gencration in the country
should be worked out and follow up action taken expeditiously so that
the utilisation of the power stations in the country reaches the optimum:
level of performance of 60 per cent as prescribed by the Central Electricity
Authority.  (Point No. 2.18) (Sl. No. 11).

Action Taken

Various steps being taken to maximise the generation and improve
plant load factor are indicated below:—

For stabilisation of 200/210 MW Units, action plans have already
been drawp for all the units commissioned up to March, 1981 between
CEA, BHEL, ILK and respective State Electrcity Boards. Major modifi-
cation/rectification jobs identified during the action plans have becn.at_tend-
ed. Action plans have also been drawn up for the newly commissioned
units like Badarpur-5, Nasik-5 and Singrauli-1 Action plans f?r the Te-
maining units will be drawn after their coal firing for substantial period
and also the problems gome on the surface. Monitoring of the action plans.
drawn earlier is being done regularly-
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Ag @ result, there has been improvement in the performance of the
apits. The P.LF. of 200/210 MW Units during the years 1979-80,
.21980-81, 1981-82 and 1982-83 (April—July 1982) are 24.7 per cent,
369per cent, 42.2 per cent and 57.8 per cent respectively (for units com-
amssioned up to March, 1981),

2. In case of 110 MW units, the P.L.F. level is proposed to be
increascd by identifying the modifications necessary in the equipment to
burn inferior quality of coal and give full output. A combined team of
«CEA, BHEL, ILK and the concerned Boards has visited all the stations
and drawn time bound action plans for identifying and rectifying the
problems of 110 MW Units. The position of the action plans is being
zeviewed regularly by them.

The team will also visit all the stations having 120 MW units to identify
the modifications required for improving the generation. Gandhinagar
“Thermal Power Station has already been visited and action plan has been
drawn.

3. Efforts are being made to ensure that the units are taken for over-
haul when due and reducing the down time by identifying and eliminating
the causes prolonging the overhaul,

4. The Roving Monitoring teams of CEA visited Thermal Power
“Stations to identify problems responsible for poor performance and on the
‘basis of the reports of these teams, betterment/renovation programmes for
:zestoration of the capacity of the units is being drawn up.

5. A task force comprising representatives of CEA, Deptt. of Coal,
‘Railways and the colleries has been constituted to study the coal problems
wf the station. The team will visit various power stations and colleries to
dentify the measures required to solve the coal problems of the stations.
“The team has already visited Nasik, Bhusawa] and Koradi Thermal Power

Stations for the purpose.

6. Removal of equipment dificiencies for coming units which are
responsible for about 80 per cent of the present unscheduled outages by
the following:

(a) quality control during manufacture of the equipment. Most
of the deficiencies are due to lack of quality control at manu-
R facturing stage. The suppliers of main equipments have
L agreed to give highest priority to the quality control during
by manufacture. They have already strengthened the quality
A control teams in the shops. .

TY  (b) Quality control dusing erection/commissioning.

e
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(c) Boards have been asked to make suitable budget provisions
for spares for 1982-83 and 1983-84 based on the anticipated
requirement of spares so that delay in ordering of spares
due to shortage of funds is avoided.

(d) For imperted equipments of 62.5 MW sets from GE, USA and
50 & 100 MW Units from USSR, a pool of insurance spares
has been created for a value of Rs, 150 million. Member
of the States have been able to draw insurance spares from the
pool at short notice.

(¢) Similar to one of imported sparse, a proposal is being worked
out to make a pool of insurance spares for indigenous equip-
ment supplied by BHEL. The pool would stock insurance
spares like HP., I.P. and L.P. roters, stator bars, alternator
rotor and blades etc. The estimated requirement of this
pool is about Rs. 400 million. When established, this will
help in making available high cost, dong delivery spare parts
to the various constituent members at a short notice. Various
steps have been taken to ensure the quality control during the

erection/commissioning such as—
(i) Provision of erection manuals well in advance.
(ii) Creation of quality assurance group by power stations.

(iii) Trial of all auxiliaries such as CHP, ash handling etc, before
commissioning of units.

7. Improvement in supply of spares:

The proper and timely supply of spares is very vital for improving thei
-performance of the Thermal Power Stations by reducing the outages/down
times. In order to ensure the supply of spares, wvarious steps have_been
-taken. - e

(a) Boards have been advised to place orders for initial spares
for three years, consumption at the time of ordering for main
plant,

(b) BHEL has made time bound programme for clearing the
previous orders.

8. Ministry of Energy has requisitioned the services of two ecminent
--engincéts oftg:e countrygyhaﬁng wide expertise in the operation and mah-
tenance of thermal power stations. These engineers visit the stations
having problems, discuss the operating problems and give on the spot
-suggestions for remedial steps.

4
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9. Staff training

Various steps have been taken to train the personnel for operation and
maintenance of stations. Power Engineer Training Society has started
various training programmes for power station personnel at all levels.
Some of the State Electricity Boards are planning to set up new ceatres/
institutes or expand the existing one in the coming years. NTPC is also-
setting up a training institute in each of their Super Thermal Power

Station.
[Ministry of Energy (Department of Power) O.M, No. 49/13/07/AS-
dated 29 September, 1982.]

l
Recommemdation

The Committee are oonstrained to observe that not only the utilisation

of capacity in the Badarpur Thermal Power Station is unsatisfactory but
the generation of power is also highly uncertain as is evident from the fact
that there were as many as 108, 199, 260 and 173 trippings in the power
station during 1977-78, 1978-79, 1979-80 and 1980-81 respectively. As
a result of these trippings, large areas of the capital and neighbouring States
were ‘plunged into darkmess disrupting economic activity. The Committee
cannot but express their deep concern at this large number of trippings.
Since the reasons for these trippings have already been identified as given
in the statements furnished to the Committee, concrete measures should
be taken to do away with the trippings, The Committee shoyld be inform-

. ed of the action taken in thils regard at an early date. Point No. 2.19)"

(S. No, 12)
\ction tal
(a) The maximum number of trippings were due to the boiler drum
water level exceeding the permissible limit. Due to the excessive erosion
in the valve seating of the feed water regulation valves, feed water flow to
the boiler could not be regulated, especially at low loads, so that the drum
water level used to rise beyond the trippings value. The main feed water

regulating valve in Unit-I, II & III has been rcplaced with repaired valves
so that there is good regulation at all loads.

(b) In Stage-I units due to failure of supply to the Instruments, the
drum level instruments through which the protection is connected, fall back
to zero thus trippings the unit on ‘drum water level too low’ protection. To
obviate this difficulty an inverter has been installed which will supply
power to some selected instruments including the drum level instruments
in case of failure of the regular supply.
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(c) Another frequent reason for unit tripping was due to tripping of
both the running boiler feed pumps on low discharge pressure. The sett-
ing for the boiler feed pump to trip on low discharge pressure was 140 kg./
Cm?, The selting has been lowered to 120 kg/Cm?. This provided more
margin of pressure drop and therefore a little more time for the operator to
reduce the feed water flow and keep. the pressure above the tripping value.

(d) In stage.II a time delay of 10 seconds has been introduced for the
boiler trip when the drum water level goes down below the permissible
limits. This will avoid unit tripping when there is transient drop of
drum water level which normally occurs when there is a sudden disturbance
in furmace draft.

(¢) Similarly a time delay of 15 seconds has been introduced for the
tripping of the boiler feel pump on high discharged flow in Unit-IV,

(f) Two major causes of tripping of Unit-IV are ‘furnace pressure
abnormal’ and ‘loss of flame’. Due to mal operation of the flame moni-
toring system, boiler trips even though the flame in the furnace is alright.
The flame scanners are periodically cleaned & checked for their healthiness.

(g) For avoiding trippings due to furnace pressure abnormal protection
several improvements have been done.

(h) Another cause for tripping of the unit is ‘condenser vacuum too
low’. For improving the condenser vacuum following measures have been
taken:—

(i) Whenever the unit is under shutdown for sufficiently long dura-
tion the tightness of the vacuum system is checked thoroughly
by filling water in the vacuum system upto the neck of the
condenser and the leakages are detected and attended to.

(ii) A high pressure .jet pump has becn procured for ecffective
cleaning of the condenser tubes.

(iii) An addifional gauge has been provided to help the operator to
monitor the gland steam pressure at the time of change over of
gland from 1lata auxiliary bus to dearator and vice versa.

(iv) For easy and cficctive prevention of debris coming along the
cooling water and pluging the condenser tubes, proposal to
install travelling screens in the cooling water. intake channel
is under consideration,

(v) All occurrences of unit triping are analysed systematically and’

the exact cause of tripping discussed and remedial measures
N
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are taken for better operating practice and improvemeat in the
operation of systems.

[(Ministry of Energy (Department of Power) O.M. No. 49/13/
e 07/AS dated 29 September, 1982)

Recommendation

The Committee note that the overhauling and maintenance of the
“Plant and Equipment at the Badarpur Thermal Power Station has not been
-carried out as per prescribed time schedule. They have no doubt that this
«delay has contributed to the frequent trippings in the power station and
‘reduced generation. The committee would like to point out that the post-
ponement of overhauling of equipment 1o meet immediate demand is a
shortsighted policy as it may cause serious damage to equipment resulting
-in colsure of power station for long periods and higher forced outages.
They, therefore, recommend that in future the authorities of the power
station should adhere to the scheduled dates of overhauling md mainte-
:nance. (Point 2.20) (S1. No. 13)

Action taken

Normally the maintenance and overhauling of generating units is done
-as per scheduled dates. These dates are drawn up by Regional Electricity
“Boards in such a way that maximum generating capacity is available to
-meet the demand. Only in exceptional circumstances when there are
many forced outages in a System, the scheduled dates are postponed, In
some cases the advantages of forced outage is taken to carry out the main-
“tenance and overhauling of the unit ahead of schedule.

[Ministry of Energy (Department of Power) O.M. No. 49/13/82/07|
AS dated 29 September, 19823

Recommendation

The Committee note that a Team of West German Experts had
-visited some Thermal Power Station in the country including
Thermal Power Station thrice viz., in 1977, 1979 and 1980-81 and the
Team had made a number of recommendations to improve the performance
of Badarpur Thermal Power Station. However, out of 276 recommenda-
“five recommendations have been found unacceptable and 77 recommenda-
five Tecommendations have been found unacceptable and 77 recommenda-
tions are yet to be implemented, On 13 recommendations further comments
of the Team are awaited. The Committee would like to be informed of
the specific action taken on the recommendations of the Team which have
‘been accepted. (Point No. 2.21) (SL No. 14). &
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Action Taken
77 recommendations of the Team of West German Experts were ybt
%0 be implemented on BTPS. Latest Position regarding specific actions
taken on the recommendations are as given below:—

t—
— I

5 .No. Briefdsscription of recommendation Present status as on 21-8-1982

r— il e

1 Seperate lubricating gang . . . Implemented.

2 Installation of flow meters on each units to Implemented on Unit, I This will be done
“measure the consumption of D.M. water  on Unit II & III during over .

8 Commissioning of circulating water boos- It isimplementedin Unit Ion experimental
ter pump with clarified water suction, basis, if found successful will be -im-
lehe:tufd on the other units during
overbaul.

4 Installation of new intercommunication Proposal if finalised and under pro-
system for Stage-I. curement action. Expected to be comp.
leted by end of December, 1982

5 Regulated flow to bearing cooling lines, of A seperate pump for gland nealing of the
ash pump, house, to maintain properseal- ash pump has been installed and it is
ing ?re:issure to avoid frequent damages under observation.

of glan

6 Problem of loss of resing in cation C & D m.:ﬁly of Ion Exchange is awaited. The
and mixed bed ‘C’ area 10 back was to ort quantijty of resins are being
be increased by 5 times, topped up as and when require

7 D.M. Water consumption to be within 7%, Consumption of DM Water has come
down from 16% to 10-5 % & the
steam and water leakages are being
attended at the earliest opportunity
available,

8 Status for increasing the capacily of ne- Sepearate new tank of 600 ton capacit
utralisation tank from 200 M’.l"yto 800 is under erection. Expected to be comp
MT : leted by end December, 198a

9 (a) Installation of rotameter 85 M? (hr Completed.
)imtad of 65 M? [hr. 5

(b) Specification for extra rotameters re- Under implemention.
red for flow measurement in cations
quinew D.M. plant,

10 Shifting of chemical dozing pump. The scheme js finalised & materigl is
under procirrement action,
to be completed by July, 1983.

11 On test procedures as suggested by V.G.B. All implemented,
Experts. :

12 Provision of four recirculation lines in the Corporate Engg. deptt, has given the ' com-
mixed bed instead of onc at present ments & new ordor is to be placed. Work
exp;cted to be completecr by December

1903

T'o use heating microscops for better coal Procured & shifted to R & D Diva.
analysis, i oop porate office,
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S.No. Brief description of recommendation,

Present status as on a:-s-lgsn_

16

17

18

21

28 .

24

25

a6
27

28

Provision of on lint apalyser recorder
with alarm wystem io both the WT plant
to check the | e of silica from the
onibn & mixed i

CQommissioning of Thermal load control
loop.

Layout plan for gbrmanent lighting and
l{:ﬂ to be submitted by electrical divi-
si10m. :

Measurement of o2 content & tempera-
ture in glue gas.

Commissioning cf thermoccugles for me-
surement of superheater metal tempera-

ture.
To put the operation of the sump pump
on guto.

Installation of conductivity & dissolved
oxygen meters in turbine hall.

Gomnﬁuiming_ of Hydrogen purity meter

Order placed to Mfs Kent Measur.e
ments Ltd. U, K. Meterails yet to be
reccived at site. Work expected to be
completed by December, 1983.

Still under trail.

Scheme is finalised. Welditg ret work is
being installed on trail kasis. Material”
under procurement action. Expected to
be complcted by December, 1982..

02 analyser has recently been received
& now it is under eracticn by M/[s
BHEL. Flue gas thermocouples yet
to be recd. frcm IL.K, Expected to
be completed by Dec., lﬁ.

Commissioned for Unit I. will Le install--
ed in Unit I1 & III durirg oveil.eulir g
Work expected to be completed by
December, 1983.

Vertical sumps pumps of Unit I/II/TI1
put on auto,

Under installation of Unit. T shall be’

installed in Unit 1T & I1I during
overhauling Work expected to be
completed by Dec. 1981,

Under installation in Unit 1T will be
installed in Unit II & I1l'in due course
Work expected to be completed Ly
Dec., 1983. e

Commg. of ¢coal sampler including primary Tried twice bul not fourd successful. Scme
cutter provided atthehead modifications are being worked out, Work

pully of conveyor of 2A/2B.

expected to be completed by Dec. 198g

The problem of foundation & mimatchiog Done on Unit 11 & one mill of vnit 111

of gear boxes hole.

To get motor operated trollyes with prop-
er cradel fixtures for the transportation
of hydrogen cylinder to the charging
points. )

Procurement of new machines as recomms
ended by VGB team.

Jobs to be carried out in the workshop.

‘The location for establishivg a fabrication
shop where burners, superheaterstubes
‘bends & other fabrication jobs will be

taken up. .

Status of procurement of silver lined valves
for chlorination plant,

Remaining will be donc during over-
haul of unit IT & EI.

Trolly kas been procured erd is work'ng
alrigl.t,

Hydraculic pre<t & bindirg mackipes have

been procured & other machires as
suggested by VGB bave been ordered.
Eté:ected' to be complected by Dec,,
1983.

Implemented.

Implemented,

Implemented.
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‘$.No. Brief dcicriplion of recommendation Prﬂcnt. status as on 21-8-198a.

29 Availdbility of materials for the emergent Implemented.
jobs to be manufactured in workshop.

30 Air mixing arrangements for neturalisati- Implemented.
%nGBlt as per the recommendation of

To modify the housing in the vearing of Done on UnitI \ﬁll be done on Unis
the cam shaft to avoid ingress of dustin  II & III during overhauls.
the vearings on Unit -I/II/IIL,
32 Shifting of recirculation line for C.R.W, Implemented.
Pump further 50 mts. down stream,

33 The quality and time required for repair Further discussions are necessary to find
cannot be ensured for the II reasons the feasibility of curtailing cooling
given in page-go. time of furnace.

394 Present ignition system should bereplaced As per the rennovation programme
this job was to be completed by M/s
L.

B
85 Pipes of fuel recirculation pumps going Yet to be implemented. Recirculation

to burner should be entirely over-  line upto burner is not considered

hauled feasible in the present arrangement
asit need a redesign of the existing
systems.

96 Spuce bet, collecting elecirode is relatively Yet to be implemented. This envisages
large. Please refer VGB report March, changein design whichis not feasi
April, 1977 : now. However uniformity of spacings
is being ensured.

g7 (i) Diameter of the babitied portion of the Yet to be imp lemented This is not
bearing should be kept sm:ller than the persistant problem & exists on Unit
diameter of the collar. only and will be discussed with BHEL,

(ii) Oil greeves should be enlarged by Only one failure has concured (so far.
using 1 mm wide saw blade to saw them

iql order to secure sufficient flow of

oil.

.98 (i) PR& D capacity it not optimum Yet to be implemented. GCase had been
‘The lfjllow is go tonfhr. instead of 100  taken up with CE.
ton hr.

-(ii) Pressure on injection water is 20 bar
instead of 11 bar,

(iii) Non-rcturn flap valve is not control-
lable.

{iv) Insulation needs urgent attention.

(v) By-pass station isrecommended which
is able to blow off the steam to condenser
during start up & shut down.

Igg (i) The unprotected portion of the cables Partly done, Work is in progress.
should be covered properly.
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g. Brief description of recommendations
0.

Present status 23 on 21-8-£2

(i) Tie-in to the sensor transducer & Lead coated flexible metallic pipes
servomotor are usually led through are being used fcrservomoter crives
steel armoured conduit against mecha- & measuring cables to  protect

from-mechanical damage the high

nical stresses
temp.

(iii)} Plastic bend for individual cables Noted for compliance.
canbe wsed.

{lv) The fastening & the alignment of Noted & suitable instruct ions given for
the cable trays on therising runsshould implementation durirg rext overkzul.

' be checked during maintenance pro-
gramme.
(v) The fasten ing of the steel armoured

condition is insufficient & faulty repairs
of these proteotion conduct is important

dm'inl m—tc,
40 - Analytical instruments may be repaired Action to J:rocurc imported in struments
& renewed in the plant is under process Mfs ILK package
deal of instruments accepted & they
have been asked to supply the instru-
ments, Work expected to be completed

by Dec., 1083.
41 Dust measurement in flue gas wassugges- Action initiated to procure  instruments.
ted. Action is being taken to import suitable
instruments to measure dust contentra-

tion in the gasessince such instruments.
are notavailable in India.

ecumatic and The control system for 100 MW  units
is based on electricservedrives. Pneuma-

42 High setting speeds by pn
hydraulic control of the dampers and
tic and hydraulic controls have not

valves. .
been contemplated in the design stage.
Itis not possible to change over

to an entirely new system for the 100

MW units. However, this has been
taken care of in the 210 MW units

where important controls are pneuma.-
tically/hydraulically driven,

48 Flow meter from drum blow down was Orfice are to beinstalled. Expected tg
suggested. be completed by December, 1983.

Provision of temperature sensors at thrust It has been .;'grri:d in prié-rrip;'; I:wflil:hh
d was suggested . not possible as confirmed by .
P BHEL due to limit of spare in the

thrust pads,

The output i of the transducers of Individual matching being dore ip 1l e
® l.hcunfcmtypcmuchnouundardilcd. lab. The transducers wsed for 100 M
W unit being to the carlier generation
. & voltage based.
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151. _ Bricf deseription of recommendation, Present status 28 on 21-8-F2
0.

46 (a) Eraction of flue gas path & P. Q. Asdiscussed with manufacturer & limita-
piping can be checked by application  tion ofspace it is not pomible to change:
of ‘inflow Technique’ and proper layout  the layout.

(b) Gonsumption of fuel oil can be redu-
ced at low load provided all protective
instruments are in good working condi-
tion.

47 Forthe measurement, whichareimportant Under study with Gorporate Engineers-.
for unit operation, including all measure-  Diversion of
ments for controls, now sensors and
transducers should be installed becanse
of their longer life time and easier ad-
justment, caliberation & mtc. These
newinstrumentsshould have standardised
out put signals. Itshould also be kept
in view to have a posibility to connect
caliberating instruments on the meas-
uring points.

48 The technical power generation process  Qut of the 6 10? suggested by VGB 3
has interconnected system in it. Joops of feed water regulations, total®
There fore at BIPS also the important air regulations, furnance vaccuum re-
controls should have interconnections. lations have been commissicred erd
The available control equipment at the for the rest we are try ing and these
mement is not snitable for this purpose. are under study of the Corporate
We suggest that atleast the following Engg. Division. Work expected to be
control loops should be provided with completed by Dec., 1983.
modern clectronic equipment.

49 The gridis directly and indirectly res+ Gomments from C.E.A. & NREB awnited.
ponsible for a l!r'ggnmher
of trrigpngs in BTPS,
according to our system analysis report.
A decision must be taken atan earliest
regarding the air criterias (e.g. under
voltagel, under frequencies ete. ete.)
which shall separate the unit from
the grid but can te further for
station supply. is measure will
safeguard against loss of damagesin the
station & will save time & energy.
The fulfilment of this point cannot be
Ircaised by installation of few relayr
only, but need implementation of
other connected measures,

DM W t . e . To be implemented, Work expected to-
5 aker storage taak be oom};leted by December, 1983.
i « . . Comments along with drawi are
51 Neuyterlimtion pit m n al or? o Wor:pto re
completed by Dec., 83.

T il . . . . . To be implemented. Work expected-
30 Tubefilare ota be ;glpleted by Dec., 1983.

-
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Sk
No.

Brief description of recommendation Prcsent status as on 21-8-82

53

35

56

57

39

62

63

65

Vibrators sheuld be installed to remove i’artly done, Two ahcuom.getc
4

the chokings, vibrators arc already installed
more are being installed.
Mill gear boxes . . . . Implemented on Unit I to be done on

ﬁlnit II & Il during next O[H.

Flame monitoring & assistance R&D of  To be completed with BHEL. Assistance
BHEL. from R&D Deptt. awaited. BHEL
un-willing.

Source of ingress of air to furnace: On Unit IT completed. I&II during
overhaul.
(a) Refractory & skin causing
{b) Slag hopper connection points-of
down comers,

Ope=ration of sect blower on UnitII .  Se: blowers are not in operation since
commissioning of the unit from M/s
BHEL, BHEL is not. willing
to take up this job. This is also
covered under renovation programme.

To commission the exixtsing line for BHEL consultant i.e. CE & BHEL have
heating the main condensate in low  not agreed 10 this proposal.
pressure heater No. 4 by 11-ata auxi-
lliary team during not start up.

To stop charging on LP/HPline by fire & HP flush pump procured. 6-6 KV motcr
screen pump. Fire line should be ex- is under procurement work expe
clwively uted for the fire fighting  to be completed by July, 1983.
purpose. e :

Optimum utilisation of top & hottom Not completed. BHEL association
coal burners, required. Work expected to be comple-
ted by Dec., Ba.

Feazibility of express lab. near Unit IV . Express lab, has been  made  will
' be available after six month
after doing modification & alloca~

cation manpower.

Status  of instruments for measuring Instruments are to be imported through
conductivity and cation exchanrer M/s ILK. Work expected to be

completed by July, 8g.

Commissioning of total air control locp BHEL is not supplying the charactris-
for Unit I, IT & III tic curves for the duc to, which it is
not pousible to commission the same.

Problem of the desiju of regulating valves Engg. Division is processing this case
to be rg:rred to Engg. Divn. of Corpo-  Expected to be finalised by Dec., Bg.
rate office. :

Installation of flow meters on each unit Material rec.d completed on UnitIT
to measure the consumption of D.M.  and will be taken on Unit II ‘& will
MWiiter. : be taken on Unit II & III in next O/H

To provide recorder for the measurement Recorder awaited from ILK can be
metal temp. for top & bottom on®  attended during O/H of Units..
bojler drum turbine to facilitate quick
appraiaal of the difference of temp. for
NECesMry corrective measures.
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JRecommendation

. The Committee noted that studies in regarq -to washing of coal are
being undertaken. While realising that washing of coal will lead to in-
crease in costs the Committee fee] that the ultimate increase in poﬁcr
generation would more than off-set any such increase in cost. The Com-
mittee recommend that the matter may be examined and a decision

in
regard to desirability of washing of coal before supply to power stations
be taken expeditiously. (Point 4.16) (SC. No.. 19).

Action Taken

The problem of beneficiation of coal supplies to power Stations has
been ‘discussed in many forums. It was also discussed in a national
forum held in 1978 when a general consensus emerged that in future
power coal should be beneficiated to improve equality. The various
implicationts .of doing so were examinéd by Coal India Limited (Central
Mine Planning & Design Institute Limited). The study revealed that the
optimum level of ash content in the beneficiated coal could be accepted
at around 35 per cent plus 2 per cent ash as a matter of policy. At pres-
ent coal supplied to Power -Stations is not washed. The boilers of Power
Stations are now designed to use ooal with about 35 per cent ash coal.

At present the Project ‘Reports prepared for setting up of coal prepara-
tion plants at Bina ‘and Jhingurdeh are being processed for obtaining ap-
proval of Government. These projects are for beneficiation of coal from Sing-
rauli Coalficlds where coal contains high ash and mechanised mining
wf thick seamy further deteriorates the quality. The proposed ‘Bina and
Jhingurdah coal preparation plants will produce coel at 35 per cent
plus 2 per cent ash and will be supplied to Thermal Power Stations in
Western Region and U.P. respectively. Another Coal project is “heing
planned at Bharatpur (Orissa) for supplying quality coal to captive power
plants of NALCO.

While considering the investment proposal in Bina and Jhingurdah
Coal preparation plants Public Investment Board desired a thorough: ex-
amination of the economics of washing of non-coking of coal by an Inter-
ministerial Group with Additiopal Secretary (Coal) as Chairman. After
detailed discussions the Group recommended that therc would not  be
any general decision on washing of non-coking coal but the mesits  and
demerits of each proposal will be cons:ldcred sepatately :1:: oo(:\;ume;sf
should pay the increase price for washed coal so to meet the c .
waShingpasxrrd loss in rejecl:s. In the case of Bina m_ad _Ihmgnrdah-t.pe con-
cerned Electricity Boards have agreed to this in principle and the issuc of
sharing of the beneficlation is uader negotiation. rprira8

1% ‘Bnetgy ' Power O-M. No. 49/13/ ]
sy of ¥ (Departmeat of dated 13 November, 1982].
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Recommendation

POINT No. 4. 17: It has been brought to the aotice of the Committee.
that although for supply of coal, Badarpur Thermal Power Station is lin-
ked to Jharia coal mines, a lot of coal from other coal mines is being diver-
ted to Badarpur Thermal Power Station. This has adversely affected the
performance of the Power Station as this coal is not suitable for the equip-
ment installed at Badarpur. What is a matter of concern is that the percen-
tage of such diverted coal is on the increase. While the percentage of such
diverted coal was 28.83 per cent in 1979-80, the same increased to 30.58
per cent in 1980-81 and was es high as 41.19 per cent between April-
August, 1981, This is a matter of deep concern. When the position regard-
ing supply of coal to various power Stations is stated to be improving, the
Committee fail to understand why it should be necessary to supply coal
to Badarpur Thermal Power Station from the coal mines to which it is not
linked. The Committee recommend that this matter should be looked 1mnto
and corrective measures taken urgently. (Point 4.17) (Sl. No. 20)

Action Taken

Diversions are being done occasionally. The reasons for such diversions
are either inadequate offer of coal, or unsatisfactory release of coal wagons
by a power station, or refusal by a power station to gccept rakes consigned
to it on grounds of poor quality or for difficulties in rail movement arising
out of unforeseen circumstances like breaches, accidents etc,

On account of one or more of these reasons, a total number of 67
rakes during April ‘81 to March ‘82 meant for Badarpur Thermal Power
Station were diverted to others, However, during the *same period,
103 rakes meant for others were diverted to Badarpur Thermal Power
Station. The total number of rakes made over to Badarpur Thermal Power
Station during 1981-82 were 666 rakes. The percentage of rakes diverted
to Badarpur Thermal Power Station from others comes to 15.5 per cent.
It will be observed that the the diversion of rakes from others to Badarpur
Thermal Powey Station has becn brought down. Further, instructions have
been issued to the leading Railways that toal to Badarpur Thermal Power
Station should be loaded only from the linked collieries. Northern Railway
has also been advised not to divert Badarpur Thermal Power Station's
coal rakes to others,

[Ministry of Energy (Department of Power) O.M. No. 49|13|82|D7|AS
dated 13 November, 1982].
Recommendations

The Committee have been informed that no interest is being charged
by BTPS against their cutstanding, The Committee feel that ag a Com-
mercial Undertaking, BTPS should charge interest on the outstandings
from the partics. It can be expected that the liability for payment of in~
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terest in outstanding will prompt the concerned parties to clear their dues
in time.” (Point 4.24) (S1. No. 22)

Action Taken i

We have since issued necessary instructions for charging interest @ 2
per cent per month in case the payment of bill is delayed beyond one
month of the issue of the bill. The interest charges to be assessed and
billed monthly.

[Ministry of Energy (Department of Power' OM. No. 49/13/82/D7/AS
dated 29 September, 1982].
Recommendation

The Committee note that tenders for cooling tower pumps for the
power Station were invited on 27th May, 1975 M|s Bharat Heavy Elec-
tricals Ltd. gave qutation for Rs. 18.11 lakhs with a validity period of
three months. However, the quotation of the firm could not be accepted as
the height of cooling towers was not determined by that time. The tenders
for cooling towers were invited later and were opened on 27th Sept. 1975.
The result was that a revised offer of the firm for the same equipment for
Rs. 19.44 lakhs was accepted resulting in an extra expenditure of Rs. 1.49
lakhs (including excise duty and sales tax). Although this extra expendi-
ture was incurred the motors were not delivered within the agreed delivery
period and when delivered were found to be defective, The performance of
the motors has not yet stabilised. The Committce would like to express
their concern at this situation. They would like to be informed of the rea-
sons for the delay in the supply of motors and for defective working and
also the action taken. (Point No. 5.6) (SI. No. 23).

Action Taken

The reasons for delay in supply of motors are attributable to late receipt
of raw material like copper and sub-assemblies like bearings, SC. Rings and
bars and frames by M/s. BHEL from their sub-suppliers, as well as labour
unrest consisting. of tool down strike during July, 1977 and another series
of strikes, slow down etc. during December, 1977 and January, 1978 at
the works of M/s BHEL, Bhopal. The delivery period as stipulated in the
order was June, 1978 for first motor and July, 1978 for second motor.
This was subsequently compressed to December, 1977 by M/s. BHEL
on request from the Project. The motors were actually supplied in July,
1978 and Oétober, 1978 respectively. An amount of Rs. 1.9 lakhs has been
recovered from M/s BHEL as liquidated damages for delayed supply as
per terms of the contract.

As regards the. defects in the motors, M/s BHEL have fixed ma.gn.ctic
wedges on the motors for reducing the noise problems to the permissible

limit. However, there has not been any significant improvement in this
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regard. M/s BHEL are stil] making efforts to reduce the noise nuisance.

An amount of Rs. 1.81 lakhs has not been relcased 10 M/s BHEL pend-
ing rectification of defects.

[Ministry of Energy (Department of Power) O.M. No. 49|13/82|D7|AS
dated 29 September, 1982].

Recommendation

The Committee note that as per the Project Report of the Badarpur
Thermal Power Station, the cost of generation of electricity was estimated
at 5.65 paise per unit. Even in the revised estimate the cost of genera-
tion was estimated to be 12.17 paisc per unit. However, the cost of
generation was as high as 28.54 paise per unit in 1979-80. This in-
crease is stated to be mainly due to the increase in the prices of coal and
furnace oil and higher rate of consumption of coal and furnace oil. The
Committee have, in an earlier chapter already stressed the need for im-
proving the quality of coal supplied to the power station. They hope that
with the improvement in the quality of coal, the consumption of furnace
oil will also come down thus reducing the cost of géneration. The Com-
mittee would like that all efforts should be made to reduce the cost of
generation in the plant and for this the factors contributing to the escala-
tion in the cost of generation shotld be identified and corrective measures
should be utgently taken in this regard.

{Point No. §,19 (S!. No. 25)).
Acfion Taken

The factors contributing to the escalation in the cost of generation
have been identified and following actions have been taken in the identified
arcas:-—

(a) ‘Monitoring Cells have been set up to ensure supply of requir-
ed quality of Coal; :
(b) Round the clock mainteriance of pulverisors has been arranged;

(c) In the 100 MW wmits (I, 1T & III), to minimise outage -of
coal burners due to leakages at bends and flanges, bcn;_is_wuh
besalt ‘lining have ‘been used in the coal pipes and flanges
of higher thickness have been used;

(d) In the Unit TV (210 MW) also besalt lined bends in the pul-
virised coal pipes are being installed;

(c) Day to day oil consumption is very closcly monitored so that
requisite action can be taken up at appropriate time for re-
ducing the oil consumption wherever possible.

istry of Energy (Department of Power) O.M. No. 49]13{82{D7|AS
e 7 o dated 13 November, 1982].
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. Brief deseription of recommendation Present status as on gi-8-19€2
No, ’ N Coe e

67 Pmcu.n'ltémcm ol'.'perdiug sparex from M/fs Instruments mestly received,
1LLK.

68 Provision of changeable liners of air VGB comments awaited.
burner. .

69 Replacemont of the existing flanges on  Gompleted on Unit1l:  Unit I&IL which
l" G pipes lines by (20 mm) thick  will be taken on next overhauling.

: 7o Installation of air nczzle in LR Hoppers It was tried through one of boiler No. 2
of Unit I, IT & III. EP byt it was not found sulcccuﬁ.ll

7' ‘Qharacteristic curves of forced draft fan BHEL is not supplying the chaiacteristic
to prepare. with: the help of BHEL  cutves for the and'thoy are not co-

Enginecrs. operating ta prepare thism cunves at
s .

2  Procurement of spares for the repair of MMaterial received.
7 ‘m'fecder's bnécﬁnth: discussions by - pacani o
$1. Engg: Plant Auxiliaries, Sr. Engg.
BMD & DM (Plg.),

78 R-egardigg the diversion of discharge of As point No. ga has been implemented,
clarified raw water pump to discharge  that is not required.
side the D.8 (THD) was to discuss the _
matter with DM (Qivil) B.T.P.P:

74 Regarding offer of M/s KSB for Acid Order placed. Delivery 0;8 the material
; ' is of 1082 b

;

Transfer Pump. - cxpectod by end of

; 75 Problem of burning of boiler feed pump The problem is still existing. The mo-
§ mator. dificaion as suggested by VGB has
4 - tried in one of the motor. 1. was pot
: fﬂuﬂd &

76 To provide expander between 16 ata & 11 BHEL consultanti.c, CEA & BHEL have
11 ataline to have uniform pressure. not agreed to this proposal.

77 To step charging of HP/LP linc by fire A separate jack pump is being procured
and screen pump & to finalise the  for this purpose. The scheme is with

scheme in case some change is required Corporate Engg. Division,  ‘This is
in the existing scheme, ' expected to completed by Dec.,
1983.

(Ministry of Energy (Department of Power) O.M. No. 49/13/07/AS dated 29
September 1982)

Recommendation

Boiler and Turbo-generator equipment for the Badarpur Thermal
_ Power Station—Stage-Il was. supplied by M/s. Bharat Heavy Electricals
; 14d. Although the equipment was to be supplicd by August/September.
1976, the major supplies were completed by April, 1978 only. During
erection stage a number of defects and deficiencies were found in the boilers
and equipment and some of the equipments had to be sent back to BHEL
workshop for modification and rectifications of the defects whlic some
defects were repaired at site with the result that the unit could be put to
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commercial operation from March, 1980 only. The Committec cannot,
but express their deep anguish at this,

[Point No, 3.19. SI. No. 15]
Action Taken ‘
Comments of the Committee have been noted. |

[(Ministry of Energy (Department of Power) O.M. No. 49|13|82-D7|AS
dated 13 November, 1982].

Recommendation

The Committee have taken note of the statements made by the repre-
sentative of the Ministry of Energy (Department of Power) before the
Committee that ‘one lesson which we have now learnt is that the design
which were prepared or considered suitable for use in a certain country
require extensive adoption and modification when used in a different coun-
try’ and that ‘there is a feeling among the various customers—] include in
them the State Electricity Boards and NTPC—that the international quality
control procedure of BHEL over the years was not adequate,

The Committee have further taken note of the statement made by the
representative of Department Heavy Industry that they have now entered
into a foreign collaboration and the performance o the new units based
on this collaboration is better. The committee would not like to make
any detailed comment on the subject as the Committec on Public Under-
takings is making a detailed examination of BHEL. They, however, hope
that the equipment supplied by the indigenous manufacturers to the power
stations in future would be free from all defects and deficiencies so as to
satisfy the tehcnical needs and requirements of the power stations.(Point
No. 3.20) (S1. No. 16).

Action Taken

B.H.E.L. have since strengthened their Quality Control and quality
Assurance groups. The defects in their equipments have shown a down-
ward trend,

C.E.A, has also prepared a model contract to be entered into by the
SEBs/Organisations with BHEL for supply and supervision of erection
of boiler and TG equipment. This model contract has been circulated to
all SEBs/Organisations. The contract provldcs for quality ~Assurance
check to be carried out by Purchasers 4t various stages of manufacture and
erection of equipment. Such checks by the Purchasers will further supple-
ment the efforts made by BHEL to remove dcfects and deficiencies in
the equipment.

[Ministry of Energy (Department of Power) O.M. No. 49|
13|82]D7|AS dated 29 September, 1982]
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" Recommendation

The Committee note that renovation/modification programme in the
Badarpur Thermal Power Station has suffered because of non-supply of
spares by indigenous manufacturers viz, M/s. BH.EL. & ILLK. It has
also been brought to the notice of the Committee that some of the recom-
meadations of the West German Team of Experts could not be imple-
mented because the requisite spares were not availaple from the indigenous
manufacturers. From the statement furnished by the Ministry of Energy
(Department of Power), it is seen that out of 402 orders placed wjth
M|s. BH.E.L. beiween 1977 and 1981, only 231 orders were cucﬁﬁﬂ.
45 orders were partly executed and 126 orders were not executed. fl“l'ae
position is still worse in respect of Mls. Instrumentation Ltd. Kota ag-__'}’;xt
of 61 orders placed, only 15 orders were cxecuted 15 were partly cﬁnﬂ
and 31 orders were not executed till the end of 1981. Some of the
orders placed as early as 1975 or 1976  are still pending. The Com--
mittee fail to understand how the power stations can run efficiently
if the requisite spares are not available in time. They would like to ex-
press their deep concern over such abnmormal delays in supply of spares
and expect thay prompt necessary action would be taken in this regard.
(Point No. 4.9) (Sl. No. 17)

Action taken

BH.E.L. has now started giving more emphasis to the cxecution of
orders for spare parts. Supply to spares has increased during the last
threc years. The output of spare parts during 1979-80, 1980-81, and
1981-82 has been of the order of Rs. 50 crores, Rs. 65 crores and Rs. 101
crores respectively. It is expected that by March, 1983 supply of spares will
be up-to-date. B.H.EL. has also supplied drawings of low technology
spare parts of SEBs to help them in getting such spare parts manufactured
from other agencies.

BHEL. in consultation with C.E.A. have prepared a proposal for
“spare parts management and inventory control system” which hras been
circulated to all the Electricity Boards. Once this proposal is implemented
by the SEBs, proper planning for procurement of spare parts will ensure
availability at the time of maintenance and overhauling of the generating
units. Further a scheme for stocking insurance spafe parts is also under
consideration.

As far spare parts from 1.L.K., they have also geared up. Price cata-
logues have been sent to all the SEBs to place the orders to ensure the
availability in time. Their officers are visiting various Thermal Power
Stations for expediting placement of the orders.

{Ministry of Energy (Department of Power) O.M. No. 49|13|82|D7|RS dated
29 September, 1982].
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The Committce noted that one of the reasons -
mance of the thermal power stations in the country ‘ir:rd:: csng‘:lj; gfc r:ﬂ:t
of poor quality. The coal supplied has not only a excessively high ash
content but it also contains extraneous matter like stones and shales which
damages the equipment and adversely affects the working of the power
stations. The Committee regret to note that no solution to this problem
has so far been found. They recommend that this problem should be
tackled on a priority basis and for this purpose a package of measures
b dbe undertaken without delay. One such measure could be to

. special Inspection Teams at the collieries to check the coal ‘being

loa,d for the power stations and special staff be deployed to se

B gregate
éxt]?'i;?ous matter from the coal. Moreover, a time-bound programme
‘for igstal

lfng coal plants in the opencast mines should be umdertaken so
that oversized coal may not get mixed up.

(Point No. 4.15) (S, No. 18)
Action Taken ’

Complaints from thermal power stations about the coal supplies to them

generally relate to high ash percentage, the supply of oversize coal and the
presence of extraneous matter in.the coal supply-

The ash percentage of the coal is an inherent characteristic of the
coal mines, Therefore, there are limitations to what can be done to 1e-
gulate the &h percentage. The coal companies. are requesting the power
station authorities to undertake joint sampling of the coal \s'upplies and it
has Been found that where such joint sampling arrangements have been
entered into, the ash percentage in the coal supplies are generally well
within the design parameters of the boilers.

The complaints about oversized coal and persence  of extraneous
matter with the coal are being tackled by the installation of coal handliqg
plants in the collieries. In these Coal Handling Plants the coal s
mechanically crushed to size and extraneous material is manually picked
from slow moving conveyor belts, The installation of CHPs is being
monitored closely. Where CHPs do not exist, the coal is being manually
sized and extrancous matter is also manually separated. Whenever com-
plaints are made about any particular mine, such manual operation are
intensified, thercby reducing the complaints substantially.

The coal companies have posted personnel at many power stations
and joint inspection of coal supplies is being carried out at these power
stations daily. The feedback of such joint inspection enables the coal
companies to take immediate corrective measures.

Ministry of Energy (Department of Power) O.M. No. 49|13|82|D7|AS.

My & P dated 13 November, 1982].



CHAPTER V
CUNCLUSIONS OR RECOMMENDATIONS IN RESPECT OF
WHICH GOVERNMENT HAVE FURNISHED INTERIM REPLIES

— NIL —

NEw DELH; SATISH AGARWAL
March 24, 1983 Chairman
Chairra 3, 1905(S). ' Public Accounts Committee
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| CHAPTER M
CONCLUSIONS OR RECOMMENDATIONS WHICH THE

‘COMMITTEE DO NOT DESIRE TO ‘PURSUE IN VIEW
OF THE REPLIES RECEIVED FROM GOVERNMENT

Recommendation

The Committee further recommended that the performance of State
Electricity Boards in the field of execution of Power projects according to
targets should be taken into account ‘while sanctioning the new power
projects.

[Point No. 1.44 (S1. No. 9)].

Action Taken g

The recommendations of the Public Accounts Committee have been
noted.

It is however, mentioned that power development is 3 continuous pro-
cess and new projects are sanctioned keeping in view the supply and de-
mand. Moreover, availability of plan resources in the different states is
governed by altogether different factors. But the power plan, which forms
part of the State Plang has to operatc within this framework. It may,
therefore, be not always possible to sanction projecs in only those states
who achieve targets of commissioning. ‘

[Ministry of Energy (Department of Power) O.M. No. 49|13|82|D7|AS
' dated 13 November, 1982].

Recommendation

The Committee note that transformers werc purchased from
M/s. Parry & Co. Lid. New Delhi as part of 6.6 KV switchgear for unit
IV of 210 MW at Badarpur. The sample inspection’ of the equipment
was waived with the result that the same were subsequently found to be
not in conformity with the specifications in regard to their short time rating.
In view of the contention of the firm that the transformers were as per
specification, the Committee cannot but reach at the conclusion that the
original specification given in the contract was not pro?edy prepared z.md
adequate care (o check the equipment was not exercised by the project
authorities, while accepting these Transformers. The Committee would
like this matter to be examined thoroughly so as to fix responsibility for
the lapse. [Point No. 5-12 (Sl. No. 24)].

as
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Action Taken

It is not a fact that current transformers supplied were not in con-
formity with the original specifications in regard to their short time rating,
which is suitable for Badarpur system, Original specifications were not
faulty. The revision of specifications was intended only to make them
even more stringent. In view of this question of fixing the responsibility
for lapse does not arise.

[Ministry of Energy (Department of Power) O.M. No. 49/13/82/D7/AS
dated 29 September, 1982.]



CHAPTER 1V b

CONCLUSIONS OR RECOMMENDATIONS REPLIES TO
WHICH HAVE NOT BEEN ACCEPTED BY THE
COMMITTEE AND WHICH REQUIRE REITERATION

Recommendation
The Committee are concerned to learn that heavy dues were oustanding

- against Delhi Electricity Supply Undertaking and other State Electricity

Boards in respect of electricity supplied by Badarpur Thermal Power Sta-
tion. The outstandings againsy DESU alone amount to Rs. 34.38 crores.
What is still more disturbing is that their outstandings are on the increase
as is brought out by the fact that against electricity worth Rs. 43
crores being supplied every month, only Rs. 2§ crores are realised.
The Delhi Electrcity Supply Undertaking have on their part stated that
they are suffering a loss of 10 paise per unit as they are not being
allowed to increase their rates and further they have large outstandings

- against New Delhi Municipal Committee and other Public sector undertak-
‘ings. The Committee are concerned at this grave irregularity which has been

e

«allowed to continue with considerable consequences for the financial health
- of Badarp